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Hen'ble Mr.Justice S.N.Mallick,Vice-Chairman, )

Presenat:
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For the petltxonez: Mr.S.K.Mitra.counsel.
Fer the reSpondents'Mr.C Samaddar, ceunsel,
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‘e Beth sides appear amd we havé heard them,

The M.A, for cendonatien ef elay; is allowed.{On'

' censént eof beth the parties, the ®rigiral Applicatioh is
alse taken up fer admissien heariny as en dap's list.

After hearing the ld.cetmsel} appearhng fer beth the
parties, the O,A, is admitted fo:;idjud1Cation. Reply is
already em recerd amd rejeinmder, any, te be put within

3 weeks .,

Registry is directed te enljﬁt the matter fer hearing .

accerding te its ehremelegical pesition and en its ewn turm, .
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e¥® .. (s,Dasgupta) (S,N.Mallick) .
Menber(A) f : Vice-Chairman,




